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o osts | rosts osts WWW-mmmﬂEﬁaanTmmumF?ﬁﬁu
A | Professor T & T4 W WHE T TR A T A o A T WA,
01 | Civil Engineering 01FT 01 - friar s 07/03/2024 =T TR EEMPA-O01P-PODOTS 01T 18110180
02 | Computer Engineering 01FT 01 -
. WTHTER VT TEUE
03 | Computer Science & 01FT 01 --
Information Technology mm Jogo o JtenfPrs Her aifteseo
04 | Electronics and Telecom- | O1FT | 01 T4, RULE, S
munication Engineering S LT et b
. — g it faen smen & f RRess sitenfne Bl @b amrsto fesms s argeenn
05 | Electrical Engineering 01FT 01 --- :, et gl B erwardl P cariae awes P sl i
06 | Mechanical Engineering 02 FT 01 01 SC ;‘-|Iie_|'-‘|-cr.!-'3| H doltea ol S St & d—Miderd s o o) & R agEts
B | Associate Professor Fet 5] e e B :
01 | Civil Engineering GET T = 07SC 01 VIA 1. @4 "o 1 9 8 e sifwa g Bafe 07.03.2024 & yal== 1100 @ &
R K e ~EET 55 5 SC’ STVIR [G=1i@ 28.03.2024 & JUHE 500 449 o6 dgdle @ o gadl & g
omputer Engineering 01 OBC fa=n@ 01.04.2024 &1 yal-2 1100 9al @lan arin (Quisfaes) |
. 2. @ w0 8 % 14 9% aifEa FRe e 11032024 w1 gat=s 1100 a9 9@
03 Computgr Science & 03 FT 01 01 SC, 01 VJA i 01.04.2024 T FURTE 500 T4 OF aTErE B ; awd & forw
Informat!on Technology feretiar 02.04.2024 &1 [al=5 11.00 49 @ s (qeiafa) |
04 Elecfcron'lcs and'TeIec.:om- 02 FT 01SC, 01 VJA 3. %9 Wo 15 A 20 W aifwa Prfaan fan® 12.03.2024 &) gat= 11.00 751 4
munication Engineering fai® 02.04.2024 F HAWNFE 5.00 9 TF AUAIS B A1 GHal &, fad
05 | Electrical Engineering 03 FT 01 01 SC, 01 VJA Fri® 03.04.2024 F1 'fﬂi" 14.00 T2 wWHEAT FTA {1"f$ﬂ’£l$j | '
06 Mechamc?l Engineering O1FT Jo — UL fafiraraTes GT0 Fue o T 1 g Ot R wies o R T 9 e @
07 | Mathematics 01FT 01 - B 1 i P e e A s e el s | G A LR AL
C Assistant Professor 1 Faraon e &
01 | Computer Engineering 10FT | 02 01SC, 01 ST R T ‘Ef m
01 NTB, 01 NTC
03 OBC. 01 EWS 1 | Construction of C.C. Reads and R.C.C. Drain and Paver [ Rs 138012
’ Blacks at Different Location of Industrial Area Sahibabs
02 | Computer Science & 03 FT 01ST, 01 VJA Si?;; Dis?tl gﬁ;;ﬁggg o6 At Induglrial Ansa-Satibahag
Information Technolo 01EWS ' -
i %y i 2 | Construction of R.C.C. Roads and Drain of Existing Master] Rs, 597.99
03 | Electronics and Telecommuni- | 04 FT | -~ | 01SC, 01NTC Plan RD. No. 5 at |LA. Loha Mandi, Dislt. Ghaziabad,
cation Engineerin 01 OBC, 01 EWS
- 2 . g. 3 | Construction of R.C.C. Roads and Drain of Exisfing Road Rs, 305.04
04 | Electrical Engineering O3FT | -— | 013C,018T,01EWS Mo. 3,5, 6, 8 12 & 17 at LA Loha Mandi, Distt. Ghaziabad.
05 | Mechanical Engineering 05FT Il — 0(1)1oSBTc’:Oc1)2NETv?/s 4 | Construction of R.C.C. Roads and Drain of Existing Road | Rs. 360.62
’ No. 2 at |.A. Loha Mandi, Distt. Ghaziabad.
06 | Mathematics 04 FT 02 01.SC, 01 VJA 5 |Construction of R.C.C. Roads and Drain of Existing Road | Rs. 37086
07 | Chemistry 01FT 01 Mo, 1 at LA Loha Mandi, Distt. Ghaziabad.
08 | Physics 02FT 01 01SC & |Construction of R.C.C. Roads and Drain of Existing Road | Rs. 551.3
09 | Professional Communication | 03FT | 01 | 01SC,01VJA Mo. 4,7, 14 & 15 at LA, Loha Mandi, Distt. Ghaziabad
: : : . 7 | Construction of R.C.C. Roads and Drain of Existing Road | Rs, 169.62
DB 1 D';e(crim °f:hys'°a' Elducatw" : |°1 FkT - M(:A BV (Now Coursel No. 10, 11, 18 & 19 &t LA Loha Mandi, Distt Ghaziabad
. Tech (New Cour: ncrease in Inta - w Course
ses, ‘hereas ° oW ours 8 | Widening, Strengthening and Interlocking Ties of Existing | Rs, 330,89
A | Professor Road No. 8 {Rathi Road) To Plot No. 35/1 & From Piat No,
1 Computer Engineering 01FT 01 E-32 Ip C-14 (M. H-Z) at LA, Soulh Side G.T. Reoad,
2 | Mechatronics Engineering 01FT | 01 Ghaziabad.
B TAssociate Professor 9 [Widening & Strengthening of Existing Road From Plol No. | Rs. 38593
: — C-35 (Rathi Road) to Plot Mo, G-1 (Petrol Pump) and from
01| Mechatronics Engineering O3FT | 01 | 01SC,01VJA Plat No. 27 to 23 & Sub Division Road of Plat No. 33 and
02 | Computer Science & 01FT 01 R.C.C. Drain at l.A. South Side G.T. Road Ghaziabad.
Engineering (Artificial 10 | Widening, Strengthening and Construction of R.C.C. Drain | Rs, 396.88
Intellingence and Machine of Sub Division Road of "A Block” at 1A, South Side G.T,
Learning) Road Ghaziabad
03 MBA(Innovatior.\ 01FT 01 -- 11 | Upgradation of Road Construction of R.C.C. Drain and Rs. 553.76
Entrepreneurship and maintenance of Drain in LA, South Side G.T. Road
Venture Development) Ghaziabad
C | Assistant Professor 12 | Bulandshahar Road Industrial Area Main Road Mo, 21 Rs. 16347
01 | Computer Engineering 02FT | 01 01SC Mala & RCC Road Ka Nimmaan Karya.
02 | Mechatronics Engineering 08 FT 03 01SC, 01 ST, 01 VJA 13 Bulands_h ahar Road Industrial Area Main Road N. 04 E‘ar Rs. 1756.32
01 0BC, 01 EWS Mukharji Park Chowk Se GT Road Tak Nale Ki Retuning
03 | Computer Science & 04FT | 02 | 01SC,01VJA Vel sa Mimoaan-tatye.
Engineering (Artificial ' 14 |Bulandshahar Road Industrial Area Main Road Mo. 23 Rs, 168.35
Intellingence and Machine Mala & RCC Road Ka Nirmaan Karya.
Learning) 15 | Bulandshahar Road Industrial Area Main Road Mo. 22 Rs, 164.03
04 | Robotics & Automation 01FT | oOf Nala & RCC Road Ka Nirmaan Karya.
05 | MBA (Innovation 03 FT 01 01 SC, 01 VJA 16 | Bulandshahar Road Industnal Area Main Road Mo, 1 Per Rs. 58011
Entrepreneurship and RCC Mala Nirmaan Karya
L _Venture Development) L 17 | Bulandshahar Road Industrial Area Main Road No. 12 Rs. 12090
06 | Physics 01FT 01 Mala & RUC Road Ka Mirmaan Karya,
07 | Mathematics 02 FT 01 01SC 18 | Bulandshahar Foad Industrial Area Main Road Mo, 5 Mala | Rs, 46991
08 Chemistry 01FT 01 o & RCC Road Ka Nirmaan Har!.-'a
Note:For detailed information about posts, qualifications and other terms 19 | StrengiheningMWidening of Existing Road NO. 2 [Part) 24, | Rs, 275.42
and conditions please visit University website: www.unishivaji.ac.in. Apply 32 & 33 and Construction of Drain at Road Mo, 9 & 34 at
with Prescribed format available on the Institute website : www.ritindia.edu |4 Bulandshahar Road Distt. Ghaziabad
Place : Rajaramnagar (Islampur
Date: 25/012/2024 gar( pur) Director 20 | Construction of R.C.C. Drain of Existing Road No. 6, 7, 8, | Rs, 1622.24

www . readwhere . com

9. 10, 15, 20 & 29 &t |.A. Butandshahar Road, Distt-
Ghaziabad

Are— Frfaeraran aveh Fifvged § e e ot 98 sfEa 5 shormedo
AT A An gy

ferfere T foegal AT W ] website: www.onlineupsidc.com T R
F—fo 79 g @1 website: http:fetenderup.nic.in T S5 W1 W & | #9
AFEHT # FEAT & TRl (HEE) & SErge 50 952814498 T ara1a0576s 07

T o A WA TUFT RETNETE, 30900 atafoum . e

$3iieTE =1 S & AeAm ¥ cb5220@canarabank.com ™ ST ST Tehdr € 3T 3]

it MR, ST Sfeh, TSIRUY ¥, wite o) 1, =i Hie, AgeX 34-T, A 34

FENTE-160022 T ST/ TR TR T ST Tehell © | WUeh eafth - off T0rSia AR, WiIehq

SRR, WAEA Fe¥: 8727971300 |

Sfep o frEor § W HRol I $30enE U 7 9 i Rafa # e Sk Srier/swerd 7t g

Togeh WAl | ST0&T Rl S € fop & e gfsran § s iRt giafad A % faw

ek 1 IR R 9T T TR i Rl 1 o o o6 v

u‘g‘aﬁ‘m@ﬁ—

1. ¥ HISQ TG % FMHUR W TIHC F00 1 Raq Teis gsfa & ded e foag % w9
TAMIART HIM, {579F T S=eay sl 9 e e o1 iR 8 | afe g off Sk
et I Hfeq/Aem Fifew # fAfdy = ArwsTd Hi UR TE FA 8, A NUR et AR
BT 3ifer e1gHIe & arefi, fasr st o= S )

2. @l i sfafed gfasford o wrer 'S @ wei 8" SR S @ S 2" % SMER W 3R "fer
fopelt TR 3" S I TEATRG/TT ST | St F0T THRIUOR & SXAlaRul 9 eiferd whig o
IR, S A1 fRE 3T R I SHfEH =8l Somum |

3. Afs smawEes gan @ s-aen gk hitps:/Indianbankseauction.com/ (#4
Fde Sy afdw fafire) & wem § S it S-Sl T Rl
https://canarabank.com/tenders W Iucey 99 Fifeq # fafed fomi iR wrdt
3T Bt |

4. 3 B, el & W R wdl, TS/t S R % ee | TR oft 3t e H
foTe o Wk Y - off IS FER, Wt e, R S, TIRTA I, wiie o
1, el w1, AFX 34 T, AKX 34, FEME-160022 |

fetem: 07.03.2024 WM e

g SRt

AETH F AT 4 T ®, RS §-Fet udl HuHl @ AT I7 TRiY gRuA 3iR A uRuF
% IR IER AR IWR THRHR Yoie a1 I8 Faa fuiforeds afernfial (S
% AT YSiPHd o AR I BN B darse(www.apollopipes.com) Fldh Taaiall )|
JeTge (www.bseindia.com 3R www.nseindia.com) 3R Sga feuifvred wfdas]
Sfean) fafices (W€gEga’) (www.evotingindia.com) @ JedSe TR W ¥
ST B |

HUAT AAFTH, 2013 BT GIRT 108 & WU & AT YRS HU (e 3R T
79, 2015 & 99 20 IR |l (YAlagar SIR@ iR UHSIHROT Maegadhany) fafrm,
2015 & AT 44 @& Wrau=l & STUTeA ¥, Wel B WSIYATA RT U&H &I T3
Jarl & AH ¥ RAE $—aIfET (S9gH I Ugel) IR —aIfST (SSivd & SRM) &
AEIH ¥ Solagiivih WU 9§ AU Al STel d GAur v fHar S 7

ReATe $—aIféTr fafdy Hear, 26 A, 2024 BT Fag 10:00 g0 P& Nl AR THAR
28 HTH, 2024 BT IH 500 g9 THIC BHI | $F 7AW & SR, ToT Sodel-dh ®Y
W QMU dIC ST Ahd T | THAR, 28 AIE, 2024 B AW 500 g0l & dI FoAdS 1
A8 gRT 5—dIfST @I 1Ay 2l & SgT | S9S 18 ASNATA gRT $—aIfeT Al
BT e B o S | 9 Tt ° soied & ugo Rl §—aifeT gRT 819+ did
STel 8, S ARA /aiudion gaem & "egd W SoNud # die dx @ Al T8 )
ST |

TP IR 9 FeR B YRg IR AAG R ol ©, dl S9 16 H 39 gaa B AgA
fa 18 & ool | soivm @ Aifed & Rare s—aifér, sofitg # wfaa 29 ik soiy
@ SR g—dIfeT & forg fawqga fder fau v €

e B AASH AMBR YHAR, 22 A/, 2024 (He—aih [Ar) B Hu &
Sl R OOl # S R %W Y sfaad) SRt & Irgud # g9 | A o @fe
S He—eife fafY R HUN &1 I 8, soivd § Ree s—aiféT ar s—aifem @)
STINT B soiuq & Afed & FuiRd ) wrdal ) dic <4 & forw u= 21 o
fth He—asifd [ ) Feg &1 I8 W1, S0 9 AMCH ®I ddd gl & Iy
J @ ARy |
Tdh s R IR BRI ) form @ oIk Sofigd @ Aifed & golagi=ia Uyor 4
91 3R Hesi™ fAf a6 IR @ & 915 U & Ge 99 Ol 2, I8 HATeIeva
BT AR WAGR AN ATSe! AR UGS < PR Tl © | Blalifd, I I8 AfH
Rere s—aiféT & forw ugel 9 €1 A€IgATa & A1 Uolipd & Al die Sle & forg
mesﬁ?maﬂwmww%|
7 Wew e 9 Hifds w9 § IR a1 R du / fSuifedt & e s
S—He a1 doiiga wel fhar g, 9 f=ferRad afshar & srgeR s—aifeT & forg |
DRI U B Fhd 2

1. Hifde wU § TR @ qel Fed B g, JUAT ¥, Biferdl e, Uoig
8 9Tl $—Hel Udl, IR THVYS Pl ThA B TS U @ iR 9iw), 99 @ i
MR HTS DI FAIOT Tl B g8 I B W—FAMIT T+ A ST PI gasawy
TIH /IITTATIATIHIIS TR 5—H gIRT o |

2. ST B H IR @ Il Il & oY, FUAT U1 A T MMUD He e
feuifored gfawray & A A sruse o |
e I Ry s—dIfeT YA | FdfdT B T , O puAT ASIgEvd I TUD DY
a1 www.evotingindia.com TR Ud $HT WSl AT 1800 22 55 33 W PlcT &N |
AAGH & YRUTH SOITH & FHYE & 2 $R fegadl & Wiak =it fehe Srew iR e
fey g gRumm FAfGd whfeagsR @ RUE & A FU @ J99iEd
(www.apollopipes.com)3iR WId TaaeSil &I davse  (Www.bseindia.com 37
www.nseindia.com) TR I TG |

B B IR B SHERIATZOIT & oy BUHT BT MSTHMNETA (IMSTAS 126J01016
aafed far a1 & | A HeRl ¥ AR © B PUAT o WA Bl SHRIAATSS

PRI |
I U forfiey
> Foee Wsd @ IRUTgER
fai®: 06 W, 2024 &gﬁ“;gr‘e/mi_
@I AgST

T Wi Td Srgae ST

0o ©

&
Qe 75 feeett

o0 ©



THURSDAY, MARCH 7, 2024

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017)
RELEVANT PARTICULARS

ING BPO Services India Private Limited
16.02.2005

Delhi

1\Name of Corporate Debtor
2/Date of Incorporation of Corporate Person

(Authority under which Corporate Person is

Incorporated / Registered

\Corporate Identity No. / Limited Liability Identity
"|Number of Corporate Person |
|Address of the registered office and principal office|Plot No. 109, Ph-4, Udyog Vihar, Gurgaon,
(if any) of Corporate Person Gurugram, Haryana, India-122 015.
\Liquidation Commencement Date of Corporate Person |March 04, 2024
Mr. Pranav Damania
IBBI/IPA-001/1P-P00079/2017-18/10164
Name, Address, Email Address, Telephone Number|Address :- 407 Sanjar Enclave, Opp. Milap Cinema,
and the Registration Number of the Liquidator S. V. Road, Kandivali West, Mumbai-400 067.
Email Id :- pranav@winadvisors.co.in
Contact No. :- +91 98204 69825

8 Last Date for Submission of Claims April 03,2024
Notice is hereby given that the ING BPO Services India Private Limited has commenced voluntary
liquidation on March 04, 2024
The stakeholders of ING BPO Services India Private Limited are hereby called upon to submit a proof
of their claims, on or before April 03, 2024, to the liquidator at the address mentioned against item 7.
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

U00000HR2005PTC035630

(=2}

sd/-

Pranav Damania

Liquidator, in the matter of ING BPO Services India Private Limited
Reg. No.: IBBI/IPA-001/1P-P00079/2017-18/10164

Authorisation for Assignment (“AFA"): AA1/10164/02/231224/106710
AFA Validity: December 23, 2024

Date : 07.03.2024
Place : Mumbai

BEFORE DEBTS RECOVERY TRIBUNAL -l
Delhi. 4th Floor Jeevan Tara Building Parliament Street New Delhi - 110001,
Motice under section 13{4) of the Recovary of Debts Due to Bank and Financial
Institutions Act 1993 read with rule 12 & 13 of the Debis Becovery Tribunal
(Procedure Rule) 1993) in the matter of

TANO 214572022 DATE: 21.11.2023

AXIS BANK LTD. APPLICANT
VERSUS

M5. JHUMA CHOUDHARY & ORS. RESPONDENT

To, Defendant 1. Ms. Jhuma Choudhary Wio Mr, Ritesh Choudhary. 2. Mr. Ritesh
Choudhary &io MrRedar Nath Choudhary BothoAt Rio Plot Mo, 28, Flat Mo, 10, Kamakshi
Apariments Sect.-5, Dwarka New Delhi - 45, Also At ; 218, Vardhman Sunder Plaza Plod
Mo, 12 Secl- 12 Dwarka New Delhi - 75 Also AL Flal No. 654, PKT-13 LIG Dda Flats
Crivarka Phase-|, Mew Delhi - 75 3, Jalprakash Associates Ltd. Jaypes Greens Secl-
123 Noida UP - 201304. 4. Jaypee Sports International Ltd. Jaypee Greens Sat- 128
Moida UP - 201304,

Whereas the above named applicant (2} has | have inslifuted a case for recovery of Rs.
29,27, 154/-{Rupes Twenty Nine Lakh Twenty Seven Thousand One Hundred Fifty
Four Only) against you and where as it has been shown to the satisfaction of the Tnbunal
that it is nol possible to serve you in the ordinary way therafore, this nofice is given by
advertisament diracting you to make appearance in the Tribunal on 13.03.2024 At 1030
A.M. Take nofice that in default of your appearance on the day before the menfioned, the
casewill be heard and dalermined in YUl absence,

All the matters will be taken up through video Conferencing and for that purpose:-
(1) All the Advocates/Litigants shall download the "Cisco Webex" application/software:
(11} "Meeting 10" and Passward for the date of hearing qua cases to be taken by Hon'ble
Prasiding Officas’ Registrar shall be displayed in the daily cause list itself at DRT Official
Portal i.e. drigovin () In any exigency qua that the AdvocatelLitigants can contact the
concerned afficial al Ph. No, 23748478, Given under my hand and seal of the Tnbunal this

Shriram Finance Ltd.

Registered Off.: Sri Towers. Plot Mo, 144, South Phaze
Industrial Estate, Guindy, Chennai 600 032
Branch OM: L1 & L2, Abowe 5Bl Bank, Gurudwara Road,

the 21ty ofNov, 2023, By Order of the Tribunal,
Green Park Extension, Mew Dalbi— 110016

Section Officer, DRT-II, DELHI.
E SHRIRAM
Webszsite: swww. shriramiinance.n

Note: It is informed that "SHRIRAM CITY UNION FINANCE LIMITED" has
been amalgamated with “SHRIRAM TRANSPORT FINANCE LIMITED" as per
order of NCLT, Chennai. Subsequently the name of "SHRIRAM TRANSPORT
FINANCE LIMITED" was changed as “SHRIRAM FINANCE LIMITED" with
effect from 30.11.2022 vide Certificate of Incorporation pursuant to change
of name dated 30-11-2022.

DEBT RECOVERY APPELLATE TRIBUNAL

Apartment No. 318 llird Floor, Hotel Samrat. Kautilya Marg, Ghanakyapuri,
Mew Delhi - 110021

Appeal No. 159/2022 In SA. Vide No. 837/2022 (DRT-1II, Delhi)

1. Mayoor Kumar
R/o K-3/1. DLF Phase-2, Gurgaon, Haryana 122002
2. Manju Aggarwal
R/o T - 28/9, DLF Phase-3, Gurgaon, Haryana 122002 Respondent 4
Whreas the Notice that an appeal fram the arder passed by the Presiding
Officer of D.R.T. in the above case has been presented by the appeliant on
07.09.2023 and iz registered in the Tribunal. The matter was listed before this
Tribunal on 24.11.2023
Whereas it has been shown to the satisfaction of the Tribunal that is not
possible to serve you in the ordinary way, Therefore, this notice is given by
advertisement directing vou to make appearance inthis Tribunal on 23.04.2023
Glven under my hand and Seal of the Tribunal this 27th Day of Dec. 2023

By Order of the Tribunal,
ad/-
Section Officer

Respondent 3

Form no. 5
For publication DET/Lko
Debts Recovery Tribunal, Lucknow
{Jurisdiction- Part of ULP)
600/ |, University Road, Near Hanuman Setu Mandir Lucknow-226007

Summaons For Filling reply & Appearance By Publication

O0A No. 1083/2023

(Summons to defendant under Section 19 (4) of the RECOVERY OF
DEBRTS AND BANKRLUPTCY ACT, F99% read with Rulas 12 and 13 of the
Recovery Tribunal ( Procedure Rules, 19493)

Date: 19.02.24

BANK OF BARODA APPLICANT
Parsakhera Branch, Bareilly

VERSLIS
Mis MODERN INDUSTRIES & OTHERS DEFENDANTS

T,

. M Modem Industries; a parinership firm having its principal place of
business at R-5& R-6, Industrial Avea, Bareilly, U.P.-2430:01.

Mr Sushul Komaer Maheshwar adult S0 Late Uma Shanker Maheswan
{ Partner-cum-Guarantor) resident of 1187119, Kah Bari, Bareilly in his
individual capacity and also as heir and legal representative of his wile
the deceased guarantor Late Mrs. Pravesh Kumar Maheshwar

]

Mr. Saurabh Maheshwan adult son of Sri Sushil Kumar Maheshwan
{ Partner-cum-Guarantor) resident of 118/119, Kali Bari, Bareilly. (i
his individual capacity and also as heir and legal representative of his
mother the deceasaed guarantor Late Mrs. Pravesh Kumar Mahashwari )

Tuid

4. Mr. Sandesp Maheshwar adult son of 5n1 Sushil Kumar Maheshwari
{Guarantor) resident of 118/119, Kali Ban, Bareilly.. {in his individual
capacity and also ps heir and legal representative of s mother the
deceased puarantor Late Mrs, Pravesh Kumar Maheshwan)

3. Mr Sharad Maheshwart adull son of Sn Sushil Kumar Maheshwan
{Guarantor) resident of 1187119, Kah Bari, Bareilly (as heir and legal
representative of his mother the deceased guarantor Late Mrs. Pravesh
Kumar Maheshwari)

6, Smt Ruchi Maheshwar adult wife of Sn Sandecp Maheshwari

{Guarantor and Mortgagor) residentof T18/119, Kal Bari, Bareilly.

Smt. Manju Maheshwant adult wife of S Savrabh Maheshwari

{Giuarantor and Mortgagor) resident of 118/1 1%, Kali Bari. Bareilly.

8. Smr Kalpana Maheshwarn adult wife of S Sharad Maheshwari
{Guarantor and Mortgagor) residentof 113/1 19, Kali Ban, Barcilly

DEFENDANTS

In the above noted application vou are required to file reply in paper Book
Form in Two sets along with documents and affidavats (if any), personally or
through your duly authonzed-agent or legal practittoner in this Tribunal,
after serving copy of the same on the applicant or his Counsel’duly
authorized agent after publication of the summons, and thereafter to appear
before the Tribunal on 20.08.2024 a1 10:30 AM. failing which the
application shall be heard and decided in your absence
Registrar
Debt Recovery Tribunal,
Lucknow

Form No. INC-26 |

(Parsuant to Rule 30 of the Companies
(Incorporation) Rules, 2014)
BEFORE THE CENTRAL GOVERNMENT
REGIONAL DIRECTOR
(NORTHERN REGION)

B-2 wing, 2nd Floor, Paryavaran
Bhawan, CGO Complex New Delhi-

110003

In the matter of sub-section (4) of
Section 13 of Companies Act, 2013
and clause (a) of sub-rule (5) of rule
30 of the Companies (Incorporation)
Rules, 2014 AND

In the matter of TOSHIBA LOGISTICS
INDIA PRIVATE LIMITED having its
registered office at C-39, Basement
Kalkaji, New Delhi, India- 110019
in the National Capital Territory of
Delhi, Petitioner

Notice is hereby given to the General
Public that the Company proposes to
make appl ication to the Central
Government, power delegated to Regional
Director under section 13 of the Companies
Act, 2013 seeking confirmation of
alteration of the Memorandum of
Association of the Company in terms
of the Special Resolution passed at
the Extra-Ordinary general meeting
held on 26th February 2024 to enable
the Company to change its Registered
office from the “National Capital Territory
of Delhi” to the “State of Haryana”.

Any person whose interest is likely to
be affected by the proposed change
of the registered office of the Company
may deliver either on the MCA-21
portal (www.mca.gov.in) by filing
investor complaint Form or cause
to be delivered or send by registered
post of his/her objections supported
by an affidavit stating the nature of
his/her interest and grounds of opposition
to the Regional Director, Northern
Region at the address, B-2 wing, 2nd
Floor, Paryavaran Bhawan, CGO
Complex, New Delhi-110003 within
fourteen days from the date of publication
of this notice with a copy to the applicant
Company at its registered office at the
address mentioned below:
Registered office-: C-39, Basement
Kalkaji, New Delhi, India- 110019
For and on behalf of TOSHIBA
LOGISTICS INDIA PRIVATE LIMITED
Sd/-
Sridhar
Date: 07/03/2024 \Whole-time Director
Place: New Delhi DIN: 08573956

We wish 1o infom our gstesmed customers, inbemedaries and public 2t lanmgs that we a0 refocating our
branch eflice preaently sitdated at 2nd & 38 Floer, Agparaal Plazs Bleck B-1, Piof No. 4, Loca! Shopping
Centre, Mimi Markat, Janak Puri, Bewr Dedhi - 110 058 to o new location @5 given belows, The miocited
Bianch il ba apen for BRrdCing sl 2 10 3 bt Yo ara s E[|u|'."3|l!|] 13 Lake rale ot the 28 and vt

serveses avallahie for your policy inchuding renewals and claen refaied assstance.

Mewr adidress [Relocation) Old addiress [Clasurn)

Silw Floor, %01, =02, 503, 504, Fot Ko, 14, 2nd & 3rd Fooe, Aggareial Flazs, Block 8-1,
Sagar Towes Disanct Centre, Janak Fir Plot Mo. 4, Lotz Shoppng Ceite, M
Blewe Delhi - 110 058. Mlarket, Janek Fur, Mew Delhl - 110058,

Far GG Lorsbard Gevera! surance Campamy Lid

o
.-::"-'--—_'-

Al the cancaomed ae reguested 1o take noto of the same

AuTEonesd Sepretary

SMEG SMFG India Home Finance Company Ltd.

. " (Formerly Fullerfon India Home Finance Co. Lid.)
Grihashakti u paorate. on. :503 & 504 7 Hoor, 6-8inck, siors BEE, BKG Wa Anad, Banea Karla Comp, Bandra 1), Mumii-400 051, MK
e ks, S i eRegd 0  : Meoh Towers, fic 3, Old No. 307, New Ko 165, Poonamades High Aoad, Maderavoyal, Chancal-6040 095, Tamd Kadu.

POSSESSION NOTICE FOR IMMOVABLE PROPERTY [(Appendix IV) Rule B(1)]
WHEREAS [he undersigned being the Authorized Officer of SMFG India Home Finance Company Ltd. (Formerly Fullerton
india Home Finance Co. Lid.} 3 Housing Finance Company [duly registered with Matipnal Housing Bank (Fully Owned by REI}]
ihereinattar reterred to as “"SMHFC") under Secuftisation and Reconstruction of Financial Assests and Enforcement of Security
Interest Act, 2002 (54 of 2002), and in exercizs of the powers conferred under Section 13012) read with Rule 3 of the Secusity Interest
(Entoreement) Rules, 2002 issued Demand MNotice dated mantionsd below under Section 13021 of the sald Act calling upon you besng
the bormowers (names mentioned below) fo repay the amaunt mentioned in the said nofice and interést thereon within 60 days from
the data of receipt of tha said natica, The borrawers mentioned berain below having falled to repay the amaunt, nolice 5 hereby glven fo
the borrawears mentioned herein below and to the pubdic in general that the undersigned has taken Symbolic Possession of the property
desonbad herein bebow in exerclse of powers conferred: on me under sub-section (4) of Section 13 of the Act read with Rule & of the
Security Imierast {Enforcement) Rules, 2002, The borrowers mentioned here in abowe in particubar-and the public in ganeral are hersby
cartioned not 1o deal wilh said property and any dealings with the property will be subject to the change of “SMHFC” for &n amouni as
mentioned hergin under and inferest thereopn,

DEMAND NOTICE

Urder Sachon 13(2) of the Secunlisabon And Reconstrucion of Fnancial As=als And Enfoecement af
Sacurity Interest &cl, 2002 (tha sead Act ) read wilh Rula 3{ 1) of the Sacurly Interasl|Enforcement) Rulas,
2(102 ither sad Rules). bn exarciss of powers condarred undear Secton 13 2] of the zaid Act read with Rule 3
af the said Rules, the Authorsed Officar of IFFL Home Fingnce Lid. (IFL HFL) {Formedy known-as Irdia
Ifceine Hedsing Finance Lid, ) has issaed Demand Netce undersection 1302 of fie said Act. calling upon
e Borowen sl 1o repay the amound menlioned in the respectve Demand MNalles(s) lssued to them In
conmEchan with abave, palics & Rensty flven, he Barowes] 1o pay wilkin B days Trom e
publicaton of this nosce, 1he amaunls indcabod bengin bakow, together with ludber nlergsd mom e
dabels]al Deenaed Molice 1 foedabe of paymenl. Thie detail of e Bornomans), amoand dus as ondate of
Demand Notica and sacuridy offared jowards repaymant of iban amountare &5 under:-

Name of e Barrower(s) | Demand Nofice | Descripiion of Secured assel (immovable propery] |
| Guarantor(s) / Legal Helr | Dabe & Amount 131 o niaca ard parcal of the property being - Fla
Sara Ra 05-Mar-2028 18  |Mo-5, on Flst Foor without mool termacs rights, Supes

i:'m EEIHD T 23.40,044.000- | Buit Lip Araa Admessuning 830 5q.FL and Capat Area

tRupess Taenly Eight [2d Measuring 504 Bg, Fr, out of Property Bearing N

Lakh Fory Thousand |RZ-F-17Z60; Bull.on Plat Mo 280, oul of Khatra M
Fory Four Only) (861972, skuated in the area of Vilage Palam. Mahawi

Enclive  Mow Dethi Dkl Indea, 110045

Ezrier Demand nofica dated 2606 2027 slards withdrawn. |fthe said Boerower fad tomaka payment o lIFLHFL

&5 aferesaid, IFL HEL rmay proceed against the above secored assetsunder Section 13(4) ofthe said A, and

e el Rlulees, enfinely ol e Rk, cosls and corssiprnies of ths Bormowers, For b el please

contact o Authonsad Cfficer sl Branch Office :A-1C & A-10. 2nd floor, Naida Sectl; Moida, Gautam Budh

Magar- 2013 or Corporabe Office  IFL Teveer, Plat ko 98, Uiy Whar, PheIV Gugaan, Hanana

Place | Delhi ; Date : 07.03.2024 Sdi- , Authorised Officer, For IIFL Homs Finance Lid,

FORM NO. INC -26
[Pursuant to Rule 30 ofthe Companies
(Incorporation) Rules, 2014]
BEFORE THE REGIONAL DIRECTOR
NORTHERN REGION, MINISTRY OF
CORPORATE AFFAIRS
In the matter of the sub-section (4) of Section 13
of Companies Act, 2013 and clause (a) of sub-rule
(5) of rule 30 of the Companies (Incorporation)
Rules, 2014
AND
In the matter of
B O Constructions Private Limited, a company
incorporated under the Companies Act, 1956
having its Registered Office at Farm No. 13/3, DLF,
KH. No. 1355/2 MIN 1354 1012, 1013,
1014,1015, Chhatarpur Extn, New Delhi-110074
India.
...Petitioner
NOTICE SEEKING OBJECTION FOR
SHIFTING OF REGISTERED OFFICE
Notice is hereby given to the General Public that
the Company proposes to make application to the
Regional Director, Northern Region under Section
13(4) of the Companies Act, 2013 seeking
confirmation of alteration of the Memorandum of
Association of the Company in terms of the Special
Resolution passed at the Extraordinary General
Meeting held on Thursday, 22nd February, 2024
to enable the Company to change its Registered
Office from the "National Capital Territory of
Delhi" to the "State of West Bengal”.
Any person whose interest is likely to be affected
by the proposed change of the registered office of
the Company may deliver either on the MCA-21
portal (www.mca.gov.in) by filing investor
complaint form or cause to be delivered or send
by registered post of his/her objections supported
by an affidavit stating the nature of his/her interest
and grounds of opposition to the Regional Director,
Northern Region, Ministry Of Corporate Affairs, B-
2 Wing, 2nd floor, Pt. Deendayal Antyodaya
Bhawan, 2nd floor, CGO Complex, New Delhi-
110003within 14 (Fourteen) days of the date of
publication of this notice with the copy to the
applicant Company at its registered office at the
address mentioned above.
FOR AND ON BEHALF OF
B O CONSTRUCTIONS PRIVATE LIMITED
Sd/-
Jagdeep Jain
(Director)
DIN: 00047183

Date: 07.03.2024
Place: New Delhi

B Kotak Mahindra Bank Limited [l
Regislesed OHice: 37 BRC, € 27, G-Blode, Bandro Kurla Compleyx, Bundra [E), 13(7) Of The
Msmbal- 480051 Brasch 0ifoe: Kelok Mokindia Bank Lad., Ttk Floog, Plaf No. 7, SARFAES]
Secior — 115, Ne. Dell Campes, Nedda, UF - 201313, Het, T2

e e bsbow ez barnoner and co-banroweers hiave avaded loanis ) from bankfirancial imssution,
marg parlicular descrived henaundes by ml:rigragtrrg your immaovable properies (secanties) and
dalaulied in repaymerd of e same. Cansequent fo your defaulls. your lnans wara cleszified &5 nan-
F:r'arn‘ing gssals and said loan accounts alongwith & ighis, ites &inerasts, benefits dues recelveblas

ve been asaigned in favour of Kotak Mahindea Bark Limited vide saparale deeds of assignment
merdoned: hereuncer, the bank Ras pursuanl o 16 said assignment and &7 e recowery of 1ha
culstanding duas, issued demand nalice under sechion 13(2) of tha securilization and racorstruclion of
firancial es=e1 and enforcement of secury imterest act, 2002 (He act), the contants of which are being
puiblished harawin as per saction 132} of the act read wth rule 3(1) of the secunty inferest |enfarcement)
rules, 2002 a5 and by wy of atlemaie senscs upon wou, Detans ol he bomowes, Co=Donmawes,
secunlies, lendes, oudstanding dues, damand nalide senlundear saciion 1302} end amount claimead thara
under ara given as under.

Name And Address Of The Bomower. Detaiis Of The (¥, Name of Lander 2. Date of Assigrment
Co-Barrowar's, Loan Booaunt No., Loan Immovabk Property 3. Daand Katicn Date 4, Amowl Dus In Bg.

1. Mi& Mano] General Store Thn:lufh {All That Plece And Parcel | 1.Bam| Fnancs Limited
Itz Proprietor Mr. Mano] Kumar Ak jOf Land Measunng In| 2. 28082023

Kashipur Road, Budeanpur, Aligunj, (House No2Z2 Tegal Aréd ) 3 0901 2024

Momdabad, Uttar Bradesh- 244402 & Nr 18213 5o MirLand Sibaated| 4 Bs 1315 613 28 Bupees
Manoj Kumar /0 Mr.Jabar Gingh At:|Al Shyampur Hadipur | Thitean Lakh Thirty Six
Houge Mo, 222 Pos! Devipura Shyampur | Post-Davipura,  Tehsil B | Thomand Six hurdred Thineen]
Hadipur, Ahaimak, Moradabad, Utar]Dstrict-Moradabad, U P 3nd Twenty Eight Paisa Onl :|:
Pradesh-244402 Loan Accoupt{Pin Code-244402 In.a And’ Pavabie As 51;
Number: UGZBLSFYDSED3E Loan|Bounded As. East Rasia) o ol 2024 Wik A E|i.;a|;|g.i
Amount Sanctioned; Fs. 1029600110 FI, Wesk Rasla 10 FL) interest From 08.01 E:.RLl*mli
[Rupees Tan LakhsTwanty Nine|Norh: Housa OF NBralem, | agymant In Ful |
Mmousand Six hundred Dnly| sl Hause L Jaspal |

Khalid Khalid Af: Bhawsn Ma| Al Thal Piece And Parcel OF The Imnovable| 1. B&[8) Financea
63, Raypur Ralpur Bhaowanpur, | Property Eest Facing Construcisd Residents| | Limited.

Haridwar, Uttarakhand-247861 & | Propary! Mouse Constuched Howse On Land| 2, 20082023

Firox Cuf Piece Center At |Measurng EsstT0 Feed, Morth-20 Feal &{3 20172 2023
Ground Floor 45, Samral|Soulh-32 Feet, Raving Tolal Area OT1820 50 |4 Re 9. 82 803/
Complex, Bhagwanpur |F & Anoihes Land Measuring East-30 Feet, [Rupees Mrw Lakh|
Fioorkde, Utarakhanc-247651 & | Weal-30 Fapt, Nodh-16 Feel fﬁmlr-'.ﬁ FeelIEighty Twal
Nasarin Nagarin Al Brawan ho | Having Tolal Area OF 480 Sq. Fl Having Tofal| Thaysand Eight
§3 Raipur, Bhagwanpur,|Land Area 0f 2300 2q, FL213.75 Sg Meter | Hundrad  Minatv
Roorkes, Uttarakhand-jBounded in East -Way 12 Feal Wide, Wask | Three  Cnly) Duel
247661 . Loan Account|House Of Faiyaa) & Munshi Naseem, Kor-| And Pavable As ol
Number: SEOBLAFTETINGS| House O Munshs Naseam & Soulh 'I".'-El%g’-ﬂ- 9911 2023 Withl
Loan Amount Sanctioned:|Feet Wids, Befonging To Whesm Mo 2396, Appicatle Inferesi)
Fa & 30 000 -(Rupees Eighl I3:1li|I.:i:'l|:.'l.1-rI".l'"i,'lg:]lel'i'li|::l..l" Pargana Bhagqeanpii | From 107120230
Lk Thirty Thousand Criy); Tahszil Roorkes Districtharicwar Uritil Paymment In Full

Yo e Birncraesr and Go-Dorravean's ang Bershong caled upon 16 make panmenl of (he above menlened
demanded amaund with furlhar interest a5 manfioned herginabowe in full withine 80 days of this nolice
failing which the undemsignad shall be consirained ba iake achion undar the act to enforce the above-
mentioned secuntes, Your atention i invited o provigions of sub-section (87 of sectite 130l the act by
vt Gl wihich vou are Al Hberty 16 nediam (he secumsd assal willan penod shpukaled in e afanesaid
provisian. Pleass role Hal as par secton 13{13) of the sad acl, you ara restraned fom Trarsfaring the
abave-raferrad sacuritias by way of sale. lagsa or olhenyiza wilhout our consent.

Floce: Uiiorokhond, Dode: 07032024 For Kafok Mohindeo Bonk LUid.; Authorized Oficr

Teame of Toe Sormowerds) | Guaramboris) LN Description of Secured kssats (Inmovadh Preparty) Dormsand Hatice Date & Ampual ."' iy
House Constructad on Fart of Plof Mo, 37, Measuring Date ; 03.10.2023
LAN : 610338210757337 Arma 83.61 So, Meter Situated at Takshila Codony, ¥ 13,74,653/- Q508208
1. RAHUL KUMAR, Hariparwat Ward Tha & Dist, Agra, Delhi, +Property | (Rs. Thirteen Lakh Seventy [SYHBOLIC
i Madan Lal Bounded as: =East:Rasta 853 Meter Wida & Nikas; | Four Thousand Five Handred POSSESSION)
2. MNARENDER KUMAR «West : Plot Mo, 47 & 43; «Morth : Plot of Shri. Ram | Fifty Three Only) alang with
Ehilzdi; = South : Part of Plat No. 37, interest as on 25.09.2023 -

Place : Agra, LB
Date. : 05.03.2024

Authorized Officer, SMFG INDIA HOME FINANCE COMPANY LIMITED
(Farmetly Fullerton Indis Home Finance Co. Lid.)

= S SHUBHAH HOUSING DEVELOPNENT FINANCE GO, LTD,

h bh Corporate Office : 425, Udyog Vihar Phase IV, Gurgaon-122015 (Haryana)
S ll EII'I'I Ph. : 0124-4212530/31/32, E-Mail: customercare@shubham.co website ; www.shubham.co

POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

Whereas the undersigned being the authorized officer of the Shubham Housing Development Finance
Company Limited [(hereinafter called Shubham) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section
13H12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand notice calling
upon borrowers to repay the amount within 60 days from the date of receipt of the said notice.

The barrowers hawving falled to repay the amount, notice is hereby given lo the bormowers and the public in general
that the undersigned has {aken possession of the property described hereinbelow in exercise of powers conferred
on hirm under Section 13(4) of the said Act read with rule B of the Securityinterest Enforcement) Rulas, 2002,

The barrowers in parlicuiar and the public in general is hereby cautioned nol to deal with the propery and any
dealing with the property will be subject fo the charge of Shubham Housing Development Finance Company
Limited for-anamount detailed below and interast theraan.

The borrower's attention is invited to provisions of sub section (B) of section 13 of the Act, in respact of
time available, to redeem the secured assets, Details are as below:

5 Loan No'Bormowen 5, Demand Deale: af Sotured Agsed Diake of
M. Co-Bommower Motice Amaownt| Demand Mobice Affieation
! DEL_1508 044172, Rs. 18122023 |House Baaring Mo 408, Area Magsutng 60 8q.Yds ., [LE 50, 1} 04-03-2024
Shiv Kumar, Soniya 9.50,748: S0 .mirs. , Out Of Khasra Mo . 118, Stawed In The 06 Lal Dora |
[1908-09) , Avadi Deh Of Village Bakhatwar Pur , Dedhi- 110036 |
£ | 0GZBI206000005046542, Rs. 18-12.2023 |Khasra ro. 957, Village- Sikrl Khurd Pragans- Jalatabad | 04-03-2024
E 3641715 Tehsli- Modinagar, Ghaziabad, Uttar Pradesh - 201204
0GZB2206000005046765,| & Rs.
Shalender, Jyotl Sharan | 322,781
PLACE:- GURGAON, Authorized Officer,

DATE :- 06-03-2024 SHUBHAM HOUSING DEVELOPMENT FINANCE COMPANY LTD.

RETAIL nsa_Frx CENTRE. AXIS BAMNK LT AXIS HOUSE, TOWER T-2. 2ND FLOOR, I-14, SECTOR-128, ROIDA

EIPHEEE.WI. JAYPEE GREENS WESHTOWN, NOBDA (U P}-201301_ AXIS BANK LTO. BF-1A, 2.3 15T FLOOR
A AR ISRUTE IS oS e i A b 0, (Ao UL

DEMAND NOTICE 'ANO FIRET FLOOR , KASTURBA GHANOHI , COMKAUGHT PLACE, NEW DELHI - 110004

OFFICE - AXIS BANK ETO., ANIS HOWSE, TOWER T-2. 2M0 FLOOR, |-14, SECTOR-128, HOID& EXPRESSWAY JAYPEE GREEMS WISHTOWN, HOIDA P..!:g'l
201301, CORPORATE OFFICE: BLOCK-8. BOMBAY DYEING MILLS COMPOUND, PAND G BUDHAKAR MARG, WORLI, MUMBAI-300 023, REGIS i
FICE: ‘TRISHUL, 3RD FLOOR. DPPOSITE SAMARTHESWAR TEMPLE, LAW GARDEN, ELLISBRIDGE, AHMEDABAD - 35006

AXIS BAMNK LTD.

Wheraas the barrpwers/co-barrowers/guarantors/mortgagors mendioned hereunder had avaied the financial assistance from Axis Bank Lid. We
siate that despite having avaled the financiad assistance, the borrowers/quaraniors/martgagors have committed various dedauits in repayment
al imerest and ponclpal amounts & per due dates, The accowit vas been claszdied as Non I'IIIIr:'I'III'I? Agzal on the respecine dales mentioned
nereundar in accordance wilh the deeclives/guidalings issoed by Baserda Bank of India, Sonsequant |0 the Authoreed Officer of Axis Bank Lid,
under Secuiteation and Reconstriction of Financial Assets and Enforcement of Security InterestAct, 2002 & in exercize of powers confarrad under
Sacton 13412 read with Rule 3 of Security Interest (Enforcerment) Rules, 2002 issued Demand Notices on respective dates mentioned herein below
under Section 1342) of SARFAEST Bct, 2002 caling wpon the lollesing bomowess /guarantors ."r'I‘J'.'||'1.$5g-'.'IIE Lo regay Me-amdaunt retoned in o
nodices togathar with further inlerest at the canfractuz! rale on the amatl menticasd in the notices and incidental axpanses, cost, charges elc Wi
the date of payment within 6 tiays froen the date of recespt of nofices

]II;.'E I'II:E]_:EE!S 5L 10 thesm an Meir st kndwn aciresses ave refumed un-sersed-and -as-such they ae Rersby sfammesd by way o public notice
about i samme.

&.| Wame of ihe Borrower [ Addressy | NPA & Eﬂ Diststanding Ami [Rs.) Property Address of Loan Amount

N.| Co-Borrower and Guaranior Name | [ale 0 As On Date Of Natice ecured Assets {Rs.)

1|1, Mr, Gurnam Singh S/o Sho | 09-Mov- | 1-Feb- | Rs. 70,30.635/- (Rupees Sevenly |Entwe Ground Floor Withaut Rs.
Trilachan Singh ql.MGruu.lm Flpar, | 2021 | 2024 "'*"Elmﬁm.’i]' housand Six | ool Fighis of  Property [ 95.14,852/-
Block C, Mew Krishsia Park, Vikaspurl, Hundrad Thirfy Five Only} Bearing No. C-41, Araa Measuring 243 5 S0,

[iak I'-I-E:HE.'.I'-I-:\'.- Ceelhl-110018, Also AL Me Gurram Singh GRD Traders, C 270, Phase-2. P.-1E||_:.-3,uu'-.
v Dalki-110084 2. Mr. Trilochan Singh %'0 5h Ja%at Singh, 41, Ground Flaar, Biack &, Hew
Krishna Park, 'l.'-lk..i:!-'.gl.lrl. Tilak Magar, New Dathi-110015 3, Mrs, Haaned Kaur 'Wo Sh. Tréachan
aGingh, 41, Ground Hoor, Block C, New Krishna Park, Vikaspuri, Tilak Nagar, Mew Defi-110018
4. M/5 GRD Traders Mr. Gurnam Singh (Propristor) G 270, Pnasze-2. Mayapurl, New Deini- 110064

Yiks, |.ﬁ.|1£c|: . Bihaated &1 Rasidnetial Colon
KEnp#m As krishna Park, Majgphgarh Hoad,
Piews Deini And Bounded As Under- East - As
Per Tile Dapd West - 05 Per Tite Degd Nori-
&% Par Tile Desd  Soufh- A5 Par Tith Daed

WIS WO HETTHeE

%m Jowo IIod 3itePes e uifdes=u

werenrn gita M e 2,

O R W i R I s S L e
e pr S e B e M e e T e (P
AT FERETT it 1 dmar W g—midand S @ ) o, R a0
] ) weuE Pt 8-

2. |Mr Bishan Singh S0, Mr Rati| 03-Feb- | 8-Feb- | Rs. 1,28,08.612.25/- (Rupees | piot NO-C-00 In Biock-C, Area fs.
Ram R/o H. Wo-232, Ward No-D | 2024 | 2024 | One Grore Twenty Eight Lakh Mine | Measuring 250 Sq. Mesers |e. | 1.28.56,750/-
Rakawas-191, Rewarl Haryana-122106, Alos At Mr m““ﬁﬂrﬂ“ﬁﬂ"ﬂ;i’éﬁm’ And | 56g 5q. Yards OF Suncity, Sector 6-7, Tens

Bishan Smah (Proneten M'S, B.5, Ereprses  Secton1,

& District Bewan, Hargana 123106 And
Plot Mo.-504 IMT Mangzar, Gurgaon Haryana- 122050

Bounded As Under- Norih- &5 Per Tites Dead
East Az Per Titie Dead  Wast- As Per Tille Deed
South- As Per Tile Deed

411, Mr. Manish Kumar Agarwal 5'p | 30-Jan- | (2-Feb- | Rs1,01,32.848/- Rupees One Crore | PlogHouse  No-B42, Sectoe- Rs.
Mr. Ram Agarwal Rio H No- 318, | 2024 | 2024 |OneLakh Thirly Two Thousand Nine | 28 Measuring 160 Sq. Yards, | 1.04.89.905/-
Block-D, Sector- 47, Nolda, Gautam Hundred Farty Esght Only) Urban Estale HSVP Faridabad
And Bounded As Undes- East  — As Per Tille

Budh Nagar. UP-201 301 Ase Al- b Manish Bumar -!-?:.:lrwal [PfE:uuilul} 418, Block-0, Sectar-
47, Mesla | Gasltam Budh Nagar, Up-201307 2. Mrs. Privaska Goel Wio. Mr. Kanisk Kisnar
Agarwal Rio H No- 314, Block-0 Sector- 47, Moida, Gastam Budh Nagar, P-2071 309

Dapd West  —  As Per Titss Deed Marth — As
Far Title Dead South — #&s Par Tela Deed

Form No. INC-26
{Pursuant to Rule 30 of the Companies
(Incorporation) Rules, 2014}

Before the Central Government,
Regional Director, Northern Region, New Delhi
In the matter of sub-section (4) of Section 13 of
Companies Act, 2013 and clause (a) of
sub-rule (5) of Rule 30 of the Companies
(Incorporation) Rules, 2014
AND
In the matter of
TRANS VALVES (INDIA) PRIVATE LIMITED
(CIN: U29120DL1984PTC170448)
having its Registered Office at
A-9, JHILMIL INDUSTRIAL AREA,
SHAHDARA, DELHI-110095

.........Applicant Company / Petitioner
NOTICE is hereby given to the General Public
that the Applicant Company proposes to
make application to the Central Government
under Section 13(4) of the Companies Act,
2013  seeking confirmation of alteration of the
Memorandum of Association of the Company
in terms of the special resolution passed at the
Extra Ordinary General Meeting held on 05th
February 2024 to enable the Company to
change its Registered Office from “National
Capital Territory of Delhi” to the "State of
Telangana”.

Any person whose interest is likely to be
affected by the proposed change of the
registered office of the company may deliver
either  on the MCA-21  portal
(www.mca.gov.in) by filing investor
complaint form or cause to be  delivered or
send by registered post his /her objections
supported by an affidavit stating the nature of
his / her interest and grounds of opposition to
the Regional Director, Northern Region,
Ministry of Corporate Affairs, B-2 Wing, 2nd
Floor, Pt. Deendayal Antyodaya Bhawan, CGO
Complex, New Delhi-110003 within fourteen
(14) days from the date of publication of this
notice with a copy to the applicant Company
at its Registered Office at the address
mentioned below:-
A-9, JHILMIL INDUSTRIAL AREA,
SHAHDARA, DELHI-110095
For & on behalf of
TRANS VALVES (INDIA) PRIVATE LIMITED
Sd/-
GAURHAV JAII/N
(DIRECTOR)
DIN: 00056126

Date : 07.03.2024
Place : Delhi

1. %9 o 1 ¥ & W sifda Fifaey s or.os.2024 1 qai= 11.00 99 9
fesies 26.03.2024 &1 JYE-E 500 aol aF el & w gad) £ R
fai® 01.04 2024 &1 gats 11.00 @ w@tan s (riwdas) |
2. @9 o 8 14 gz sl e s 11.03.2024 w1 gai=s 1100 a9 W@
fa-i® 01.04.2024 | ITE 500 do dF WYcll€ & oA GEal &, e
Fa=1ie 02 042024 &) qai+s 11,00 99 &lar @ (golerfes) |
3. %% 40 15 ¥ 20 ¥ AR e B=ne 12.03 2024 @1 qai=2 11.00 99 9
feria 02.04.2024 Fl AUE 500 T OF Agcls & @ g o, R
fa=1is 03.04.2024 &1 qaig 11.00 @<l Qi@ @ (Qolatas) |

il gr Faw oy ot @ e witr il w7 R o endfioe =
S o ) 01 e e o O = - e oo B o e e | B 2 45
1 e Freres 8-

werel B o
w0 (= )

EE eeref =T AT

411, Mr. Meeral Mishra S0 Mr | 12-Now- | 20-Feb- | Hs. 26,22 105/- (Rupees Twenly | Dda Bue LIP Fat Mo, 614, On Rs.
Satyendra Maraln Msshra Flo- B-604, | 2023 | 2024 | Six Lakh Twenly Two Theusand | First Floor, Situated At Pocket| 30,00,000/-
Meghdpal - Agariment,  Plot Mo One Handred Five Only) 4, Sector-14,  Dwarka,

-18; Sactar-7, ODwarka, Ramphal Chowle Demhi-170075, Alse M- Me Neera] Mishra {(f5sistand
Managary Infibaam Awenauns LE. Plat No-65, Land Mak Housa 2™ Face, Seclor-34, Gunsgram
Haryana-122003 2, Mrg, Shweta Papwar Wio Mr BMeera] Mishra Rio- B-504, Meghdont
Apartment, Plot No=19, Sector7, Dearka, Bamphat Ghows, Delhi-110075

Phiage-ll, Mpw Dells-110078 Willh The Froe
Hold Rights T4 Tha Lamd Umder Tha Sau
Property And Boundsad A5 Under- North-  As
Per Site Plan East - As Per e Plan West:
| | s Per St Plan Sauih- £ Per Sis Plan

i the circumstancos 35 donasaid, e aolice is heraby given 10 e abave Borrawers, co-bormpaars and’ ar ter guaranbars [wihene o aI:ﬂIiEﬂJIE'
i pay the oulstanding dues as mentioned ahave along with future imferest and aPpr'j-: abie charpes wiihin 60 days from the dafa of the publication nJ[
this motice faling which further steps Wil be taken afier the expiry of 50 days of the date of this notice against the secured assets including Taking
possession of the secured assels of the borrowers and the morlgagees under Section 13¢4) of Secunitisalion and Reconsgiruction of Financial Assels
and Endorcement of Security Interest Act. 2002 and the applicabie rules thereunder.

Eind atlention i Imdied to provesians of sub-Section {8) of Section 13 of the SARFAESE Act where uncer you can tander te-entirg amount of
auistanding dues topether with a8 casts, charges and expansas incurmed by te Bank only till ihadate of publication of the nolice lor saks af the secuned
asselis) by public auction, by invitng quatabions. fender from pubdc or by private freaty, Please also note that i the endire amount of putstanding
duses lngetner with the costs; charges and espenses incurred Dy 1he Bank 15 aol tendered hedoed pubbcatan of notice for sale of the secumed
assels by public aupchian, by inviting quatalions, tendar from public. or by pavale tealy, you may nod be enfilled 1o rédeam the setured assatis).

Please note that under Section 13 (13) of the said Act, no Borrower shall, transler by way of sale, lease or otherwise any of his secured
assets referred 1o In 1he nolice, withoul prior wrillen conserl of Ihe secured credilor.
Dated: 07.03.2024, Place: Noida UP Sd.-, Authaorized Officer, Axis Bank Lid,

1 | Construction of C.C, Roads and B.C.C. Drain and Paver
Blocks at Different Location of Indusinial Area Sahibabad
Site-4, Distl. Ghaziabad.

Rs. 1399.12

2 | Construction of R.C.C. Roads and Drain of Existing Master] Rs. 597.90

Plan RD. No. &5 at L.A. Loha Mandi, Distt. Ghaziabad.

3 | Gonstruction of R.C.C. Roads and Drain of Existing Road Rs. 305.04
Mo. 3, 5, 6,8, 12 & 17 at LA, Loha Mandi, Distt. Ghaziabad.

4 | Construction of B.C.{. Roads and Drain of Exisbng Road | Rs. 360.62
Mo, 8 al LA, Loha Mandi, Distt, Ghazabad

5 | Construction of R.C.C. Roads and Orain of Existing Road | Rs, 370,86
Mo, 1 at LA, Loha Mandi, Distt. Ghaziabad

& |Construction of R.C.C. Roads and Drain of Existing Road
MNo. 4,7, 14 & 15 at LA. Loha Mandi, Distt. Ghaziabad

Rs. 551.31

7T | Construction of R.C.C. Roads and Drain of Existing Road
Mo, 10,11, 18 & 19 at LA, Loha Mandi, Disit. Ghaziabad

Hs. 16962

SMFG India Home Finance Company Ltd.
{Formerly Fullerton india Home Finance Co. Ltd.)
Canporate O, ; 505 & 604, B* Ficor, G-Blook, Insipre BKC, BRG Main Fosd, Bandm Kuta Gomple Bandra (E), Murmksal - 400057
Ragd. Cif. - Magh Towess, 37 Foor, Oid Mo, 307, New Mo, 165, Poonamallea High Road Madurawayal, Chennai - 6000085,

UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND

ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“the Act") ANDTHE SECURITY INTEREST (ENFORCEMENT)
RULES, 2002 (“the Rules")

The undersigned baing the Authorized Officer of SMFG India Home Finance Company Lid. (Formerly Fullarfon Indi;
Home Finance Co. Lid ) (hereinafter referred to as SMHFC) under the &ct and in exercise of the powers conferred
urder Section 13 (12} of the Act read with Rule 3 issued Demand Motice(s) under Section 13(2) of the Act, calling upon
the following borrower(s) to repay the amount mentioned in respective notice(s) within 60 days from the date of receipt of
the said natice. The undersigned reasonably believes that borrowar(s) isfare avoiding the servica of the Demand Motice(s),
tharaione the service of natice B being effected by afiikation and publication as per Bules. The comentz of Demand
Motice(s) are exiracted herein below

SMFG
Grihashakti

B fpm Mgpp e

& |Widening, Strengthening and Interlocking Tiles of Existing | Rs. 330 89
Road Mo. 8 (Rathi Road) To Plot No. 35/1 & From Pliot No,
E-32 to C-14 {N.H-B) at LA South Side G.T. Road,

Ghaziabad

9 |Widening & Strengthening of Existing Road From Plot No
C-3/5 (Rathi Road) to Plot No, G-1 (Petrol Pump) and from
Plot No. 27 o 29 & Sub Division Road of Plot Mo, ‘33 and
R.C.C. Drain at |.A. South Side G.T. Road Ghaziabad.

Rs, 380.83

10 | Widening, Strengthening and Construction of R.C.C. Drain| Rs. 306 88
of Sub Division Road of A Block™ at LA, South Side G.T.

Road Ghaziabad,

11 | Upgradation of Road Constructon of R.C.C. Drain and
maintenance of Drain in LA. South Side G.T. Road
Ghaziabad

Rs. 253.76

12 | Bulandshahar Boad Industrial Area Main Road Nao. 21
Mala & RCC Road Ka Nirmaan Karya.

Rs. 163.47

13 |Bulandshahar Road Industrigl Area Main Road N. 04 Par
Mukharfi Park Chowk Se GT Road Tak Nale Ki Retuning
Wall Ka Mirmaan Karya.

Rs. 1756.32

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damageincurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

14 | Bulandshahar Boad Industrial Area Main Boad No. 23
Mala & RCC Road Ka Nirmaan Karya.

Hs. 16835

"IMPORTANT"™

15 | Bulandshahar Road Industrial Area Main Road No. 22
Mala & RCC Road Ka Nirmaan Karya.

Rs. 164.03

16 | Bulandshahar Road Industrial Area Main Road Na. 1 Par
RCC Mala Mirmaan Karya.

Rs. 560.11

17 | Bulandshahar Road Industrial Area Main Road No. 12
Mala & RCC Road Ka Mirmaan Karya.

Rs. 120.90

18 |Bulandshahar Road Industrial Area Main Road No. 5 Mala
& RCC Road Ka Nirmaan Karya.

Rs. 463.91

19 | Strengthening/Widening of Existing Road NO. 2 (Part) 24, | Rs. 27542
32 & 33 and Construction of Drain at Road No. 9 & 34 al

1A. Bulandshahar Road Disit. Ghaziabhad,

20 | Construction of R.C.C. Drainof Existing Road No. 6,7, 8,
9, 10, 15, 20 & 29 at |.A. Bulandshahar Road, Distt-
shaziabad

Rs. 1622.24
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Loan Account Mo, & Name of the

Description Of Secured Assels / Date of Demand Molice
Borrower | Co-Borrowers Propart
Holders as the case may be ! Mortgage Property s, 13 (2) & Total Ofs.
15.02.2024

LAN : 609139211322430
1. 1shita Mishra,

Flat No. D=3, On 37 Foor, With Root Righis Out ot
Khasra Mo, 8294, Stuated In The Area of Village

Win. Sh, Satish Kumar Meshira Hastsal Delhi Stale Dellw Golony Enow As Dayal
2. Satish Kumar Mishra Sur Hoad £ Block, UHiam Magar Mew Defo -110058
fAdd = Rio Fiat Mo, D-1, 3¥Floor Flot Mo |Bounded As Under - East- Gxali 10 AL, West -

As. 17,289,234/ [Hs.
Sevanteen Lakh Twanty Mine
Thiousand Two Hundrad
And Thirty Four Oaly) as on

11, Uttam Nagar Mew Dwelhi - 110058, |Road 30 Ft., North :- Plot Mo, 10, South :- Plot No. 12 HHE&EEEDEEDH
LAM : B10839511309523 A Rasidential Hous Mun. No. 56954, Having 15.02.2024

1. Manish Garg, 5'o. Vinod Kumsar Garglan Area 10201 54 Yards, Costrucled On Plal
2. Ashwani Kumar Garg, Mo. 3G, Consising of Khasra No. 1105 & 1103
Sfo. vinod Kumar {sarg Situated Af Mohalla Bhariya Cofony Vill.- Kookra

As. 45,91,600/- [Rs. Forly
Fiva Lakh Minaty One
Thousand Six Hundrad Oniy)

Add - Rioo 569 / 54, WNalapar -3 |Muzatiamagar, Bouended As Under :- East - 45 any 15 02 2024

Bhartiya  Gobory, Jyoti  Vihas |Plet of Bear Singh, West - Piot of Madan Sharma, NPA Date.ﬂ-i.tlliﬂlﬂ

Muzalfamagan Wikas Pradesh - 261001, [Morth - Boad 24 Fil., South - Plol of Razash 3

LAN : 617439511318410 Plot Hang An Area Measunng 220 5q. yds. = 07M-25 22.02.2024

1. Ishwar Singh, Being 7274000 Share In Land Measuring 03K-00M| Rs. 22,64,052/- (Rs. Twenky
S/, Suraj Bhan Singh Comprized In Khewat Mo 848 Min Khatoni ko, 934 Two Lakh Sixly Four

" |2. Meena Devi, WWo, Ishwiar Singh Khasra Mo, 5B2(3-0) Gair Momkin Ababdi Kitta 1 Vide | Thousand and Fifty Two Only)

Add :- Blo, H. Mo 300, Gadra Patil|Jamabandi OF Village Baly For The Year 2018-20 ag on 2202 2024,
Ballu, Kaithal 138117, Situatad In Vilage Balu Tahsil Kagayal & Disll. Kailhal. NPA Date 05.09.2023
LAN : 511438311233245 15.02.2024

Progerly Measuring 200 Sgyds, Le 04 Biswa
Pt : J0K60) Sduated AT Palli Rajputan, Destt, Panipat
i‘;&srﬁ" lll:lu-:;' h&ﬂﬁ?'dﬂﬂ 44, Near I;Euundaflﬂ :- East :- _Prﬂp?:ry of Jaswant, West
EE!.IHT"I Public - School, Saim Col oy, :hfullﬂufirlgnﬁllﬂﬁﬁnﬁﬂﬁgdhnu{m Narth :- IJir"-"l:"m['ll' al |:]|.||.',:| ag o 15.02.2024
Panipat, Harvana - 132103 Wy : ’ ' HPA Date 5.02,2024
The borrower|s) are hersby advised to comply with the Demand Nofice{s) and 1o pay the demand amount mentiened thersin
and here in above within 80 days from the date of this publication together with applicable interest, additonal interest. bounce
charges, cost and expanses Ml the date of realization of paymant The borrowar{s] may note thal SMHFC is a securad creditor
and the loan facilty availed by the Borrower(s) is a secured debt against the immovable properyiproperties being the secured
asset(sh morlgaged by the borrower(s). In the event borrowar(s) are failed to discharge their liabilities in full within the stipulated
time, SMHFC shall be enfitled to exercise all the rights under section 13(4) of the Act to take possession of the secured
assatzis) including but not limited o fransfer the sama by way of sake or by invoking any other remedy available under the Act
and the Rules thereunder and realize payment, SMHFC is also empowerad to ATTACH ANDIOR SEAL the secured assets(s)
before enforcing the right 1o sale or transder. Subsequent to the 3ale of the secured assets(z), SMHFC also has a nght to initiate
separate [egal procesdings to recover the balance dues, in case tha value of the morigaged properties is insuflicient fo cover
the dues payable to the SMHFC. This remedy is in addition and independent of all the ofher remedies available to- SMHFC
undar any olber law
The attention of the borrower(s) is invited to Section 13(8) of the Act. in respect of time available, to redeem the secured assats
and further to Saction 13(13) of the Act, wheraby the borrower(s) are restrainediprohibited from disposing of or dealing with the
secured assel(s) or fransterring by way of sale, lease or otherwise (other tham in the crdinary course of busmess) any of the
secured assetls), withowt prior writlen consent of SMHFC and non-compliance with the above is an offence punishable under
Section 29 of the said Act, The copy of the Demand Notice is availabie with the undersigned and the borrowar(s) may, if they so
desire, can collect the same from the undersigned on any working day during rormal office hours adl-

Place : Dalhi’ Muzaffamagar’ Kaithal/ Panipaf, Uttar Pradesh  Authorized Officer, SMFG INDIA HOME FINANCE COMPANY LIMITED
Date = 07,05 2024 frafmedly Fuiarion India Hore Finanee Lo, Lag)

1. Bunny Vijay Kumar Rs. 11,268,821/ (A= Elavaen
Lakh Temerly Eighl Thotsand

Six Hundred &nd Twrenly Cine
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